WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 05.03.2018 To 09.03.2018
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS
FINAL ORDER
1. E/51065/2017 FO/50316/2018 15/02/2018 07/03/2018
2. E/51141/2017 FO/50317/2018 15/02/2018 07/03/2018
3-4. /52767 & 52886/2015 | FO/50337-50338/2018 15/02/2018 07/03/2018
5-6. E£/60394/2013 & FO/50359-50360/2018 15/02/2018 07/03/2018
E/55546/2014
7. [£/50425/2017 FO/50610/2018 19/02/2018 07/03/2018
8-9. £/2001-2002/2012 & FO/50615-50617/2018 19/02/2018 07/03/2018
E£/51004/2015
10. E/51684/2017 FO/50618/2018 19/02/2018 07/03/2018
11. E/3679/2010 FO/50620/2018 19/02/2018 07/03/2018
12. E/55863/2014 FO/50621/2018 19/02/2018 07/03/2018
13. E/50306/2017 FO/50622/2018 19/02/2018 07/03/2018
14. E/54355/2015 FO/50625/2018 19/02/2018 07/03/2018
15-18. | E/57642-57645/2013 FO/50635-50638/2018 19/02/2018 07/03/2018
19. E/1358/2012 FO/50671/2018 21/02/2018 07/03/2018
20. E/54370/2015 FO/50674/2018 21/02/2018 07/03/2018
MISC ORDER
15 | E/ROM/51005/2017 & | MO/50069-50070/2018 | 19/02/2018 07/03/2018
E/MISC/50106/2018 IN
E/796/2006
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